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Tripura 73. Chebri, Khowai Distt., West Tripura
74. Birchandra Nagarmanu, South Tripura
Uttar Pradesh 75. Sultanpur, Distt. Sultanpur
76. Awagarh, Distt. Etah
77. Ranichauri, Distt. Tehri Garhwal
78. Behraich, Distt. Bahraich
79. Basti, Distt. Basti
80. Dariapur Farm, Distt. Rae Bareli
81. Bharari, Distt. Jhansi
82. Vety. College, Mathura, Distt. Mathura
83, Barkacha, Distt. Mirzapur
84. IVRI, lzatnagar
West Bengal 85. Kapgari, Distt. Midnapur
86. Nimpith Ashram, Distt. 24-Parganas
87. Kakdweep, Distt. 24-Parganas
88. Ramsbhai, Jalpaiguri
89. Sonamukhi, Distt. Bankura.

Market Intelligence Centre at Vijayawada
AP,

2427. SHR1 V. SOBHANADREESWARA
RAO : Will the Minister of AGRICULTURE
be pleased to state :

(a) whether any representation has been
received for establishment of a Market
Intelligence Centre uncer the Market Infor-
mation Service of the National Horticulture
Board at Vijayawada in Andhra Pradesh ;

(b) if so, the decision taken in this
regard ; and

{c) if not, the reasons tharefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF

AGRICULTURE (SHRI SHYAM LAL
YADAYV) : (a) Yes, Sir.

(b) Market Information Centre has
already been set up at Vijayawada by the
National Horticulture Board.

(c) Does not arise.

Misuse of Comprehensive Crop Insurance
Scheme in States

2428. SHRI1 V. SOBHANADREESWARA
RAO : Will the Minister of AGRICULTURE
be pleased to state :

(a) whether the scope of the compre-
bensive Crop Insurance Scheme was misused
in some States ;

(b) if so, the names of the States and
the nature of the misuse ; and
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(c) the steps proposed to be taken to
remedy the situation ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI SHYAM LAL
YADAV) : (a) to (c). No, Sir. During the
course of scrutiny of indemnity claims under
the Comprehensive Crop Insurance Scheme
in Gujarat and Maharashtra, certain pro-
cedural and other irregularities in the loaning
operations by the loan disbursing agencies
have been noticed. The State Governments
concerned have been advised to take
necessary action in the matter.

Tea Plantations in Forest Land

2429. SHRI V. SOBHANADREES-
WARA RAQO : Will the Minister of
ENVIRONMENT AND FORESTS be pleas-
ed to state :

(a) whether it has come to the notice
of Union Government that Orissa Govern-
ment i8 permitting tea plantations by some
private firms on the forest lands in
Thuamula-Rampur area in Kalahandi dis-
trict of Orissa ;

(b) whether it violates the provisions
of the Forests (Conservation) Act, 1980 ;

(c) whether prior approval of Union
Government was given for this project ;
and

(d) if not, the steps taken to prevent
felling of trees in Orissa ;

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! Z.R. ANSARI):
(a) and (b). Yes, Sir.

(¢) No, Sir.

(d) Instructions have been issued to the
Government of Orissa pot to divert any
forest land nor to fell uny trees in these
areas for raising commercial crops, without
prior approval of Government of India as
required uvnder the Forest (Conservation)
Act, 1980.

Navodsys Vidyaiayas and Operation

Black-Bosard

2430. DR. AK. PATEL :
SHRI JANAK RAJ GUPTA :

Wil the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
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state :

(a) whether some difficuities have been
reported by various States about the imple-
mentation of Navodaya Vidyalaya Scheme ;

(b) if so, the details thereof ;

(c) whether the Operation Black-Board
suffered any shortage of funds due to this
Scheme ; and

(d) if sc, the details thereof ?

THE MINISTER OF STATE IN THRE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI LP. SHAHI) : (a) and (b).
Yes, Sir. Keeping in view the fact that the
Navodaya Vidyalaya Scheme is in its forma-
tive stage and the Vidyalayas are mostly
located in the remote rural areas in buildings
offered temporarily by the State/Union Ter-
ritory Administration, certain shortages in
suitable teaching staff and availability of
physical facilities have been brought to our
notice.

(¢) No, Sir.
(d) Does not arise.

Production of Kharif Crops in Mabarashtra

243]. SHRI PRATAPRAO B,
BHOSALE : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether due to inadequate irriga-
tional facilities in certain districts of Maha-
rashtra the plantation of Kharif sown during
1987-88 was very less as compared to the
corresponding period during 1986-87 ; and

(b) if so, the steps proposed to be taken
to overcome such situations in future ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI SHYAM LAL
YADAY) : (a) The areca sown under some
Kharif crops during 1987-88 in scveral dis-
tricts of Maharashtra was jess as compared
to 1986-87 largely due to inadequate rain-
fall.

(b) In order to overcome the situation,
the steps taken include the following :





